[Shri Ranjit Singh}

Urgent measures are to be taken
up to provide relief to the cultivators
and other suffering people. Manual
work tchemes should be started to
provide employment to the¢ starving
people. Tubewells should be provided
to bring water to the parched fields.
Long term plan like constructing a
dam for regulating the flow of rain
water ang assuring irrigation recili-
tics should also be drawn up for the
area.

(vil) SANCTIONING OF A BROAD-GAUGE
RATLWAY LINE BETWEEN DINDIGUL
anD Lowen CaMP.

SHRI CUMBUM N, NATARAJAN
(Periyakulam); Way back in the year
1946, traffic and engineering surveys
were conducted for the proposed
Dindigul-Gudaluy railway line. The
proposed line was to cover lengih of
approximately 130 kms and was to he
a meter-gauge line, It is also under-
stood that the survey report was sub-
mitteg to the Railway Board some
time during 1949, The then Govern-
ment of Madras ,it is learnt, had also
accorded highest priority for this pro-
ject. However, only the Madurai-
Theni portion was resjored and the
Dindigul-Gudalur line even though
considered viable ang remunerative
was not sanctioned,

Cumbum valley in the Madurai
district thouph fertile and having vast
potentials for agricultural and indus-
trial development has not kept pace
with the general industrial develop-
ment of the nation due to lack of
viablg ang economic meang of trans-
portation. In this area, agricultural
products like paddv. groundnut and
other grains and pulses are grown and
they are sent to the various parts of
Temil Nadu, There is alsg 2 hydro-
electric project in lower camp of
River Perivar. Tea, Cardamom, coffee
and to some extent other gpices like
pepper etc, are  grown in the hills
adjoining the Cumbum walley, There
are Also places of tourist attraction a
such as Suruli Water TFalls, Kannagi
Temple, Perivar Game Santuery,
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The roag haulage of such valuable
goods is very costly and it adds con-
siderably to the prieing of the com-
modities, Opening of Gudalur-Dindi-
gul BG line will provide g convenient
and economic means of transport to
this part of Madurai Division to deve-
lop and expand the trade with the
capital efty of Tamilnadu viz. Madras
and other important trade centres.

As the traffic develops, it will also
be possible to extend the line to
Kerala State gnd link XKottayam in
Kerala State with places in Tamil
Nadu by alternative routes, Due to the
increased traffic between these two
States the, pressure on road traffic is
ljkely to increase by leaps and bounds
and this could only be solved by pro-
viding this link in the near future.
The proposed Gudalur-Dindigul line
will also cut the distance to Madras,
the capita} city of Tamil Nadu by
about 60 Kms. which means a consi-
derable saving in terms of money and
time for the passenger and Ifreight
traffic moving on this route. I, there-
fore, camestly appesl to the Hon.
Minister for Railways, to actively con-
sider this proposal and to arrange for
sanctioning of a survey of a BG line
hetween Lower Camp (near the hydro-
electric project Periyar) to Dindigul at
the earliest convenience.

(viii} NEED To WITHDRAW PoOLICE FORCE
FROM THE PREMISE; OF ALIGARH
UNIVERSITY
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(iii) Need to withdraw police orce

from the premises of Aligarn Universi-
ty:—
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